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{Interruptions) 

REFERENCE TO ATTEMPT ON 
THE LIFE OF FORMER HOME 

MINISTER, SHRI CHARAN 
SINGH— Contd. 

THE PRIME MINISTER (SHRI 
MORARJI R.DESAI) : Sir, it is a matter 
of deep concern that on 24th December 
1978 around 11  30 a.m. when Shri 
Charan Singh was busy meeting members 
of the public on the lawns of his house, 
one Jai Narain, who had also gone to meet 
him took out a 9-4 inches long metal 
instrument shaped like a trishul from his 
bag and moved towards Shri Charan 
Singh, saying, that the rising sun of the 
Janata Party should be finished. At this 
two persons along with three security men 
of the Delhi Police overpowered and 
disarmed Jai Narain. 

A report was lodged at 1205 p.m. at 
Tughlak Road Police Station and a case 
FIR No. 549 dated 24th December 1978 
was registered initially under Section 506 
IPC. Subsequently, Section 452/307 IPC 
and Sections 27/54/59 Arms Act were 
also added. The accused Jai Narain was 
arrested and has been remanded to police 
custody till 1st Januarury 1979. Prelimi-
nary enquiries indicate that the accused 
comes from Sigta, West Champaran, 
Bihar. Further investigations are is pro-
gress. It has also been decided to hand 
over the investigations of the case to the 
C.B.I. 

REFERENCE TO THE REPORTED 
RESIGNATION BY  SHRI LAL  K. 

ADVANI,   (MINISTER   OF INFOR-
MATION AND BROADCASTING 

MR. DEPUTY CHAIRMAN : Special 
Mention.       Shrimati Ambika Soni.... 

SHRI GHOUSE MOHIUDDIN 
SHEIKH : Sir, I will take only one or two 
minutes.... {Interruptions) 

SHRI CHADALAVADA VENKAT 
RAO  (Andhra Pradesh)   :    Sir,   ...........  
[Interruptions) 

MR. DEPUTY CHAIRMAN : I can't 
allow  you  like  this. 

{Interruptions) 

SHRI Kt K. MADHAVAN   (Kerala: 
Sir, I rise on a point of order. 

MR.    DEPUTY    CHAIRMAN:   Let 
him finish" please. 

SHRI K. K. MADHAVAN: You have 
called upon Mrs. Ambika Soni to speak. It 
is not proper on your part to allow Mr. 
Verma to speak. {Interruptions) Sir,I insis 
on having your ruling. 

MR. DEPUTY CHAIRMAN: Shrimat i 
Soni will also speak. 

SHRIK.K. MADHAVAN; Is it right Sir 
? Mr. Ambika Soni is entitled to speak. 
You ask him to sit down. {Interrup-tcons) 
Sir, I do not yeesdt You ask him to sit 
down. 

MR. DEPUTY CHAIRMAN   :      No 
point of order please.    Let us now hear 
the Prime Minister. 

{Interruptions)

(Interuptions)
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MR. DEPUTY CHAIRMAN: Sri 
Shrikant Verma was permitted to speak. 

SHRI K. K. MADHAVAN: Sir, you 
have announced her name. And he is 
hijacking the parliamentary democracy 
here. Is it not a disgrace. Sir, that a 
Member is hijacking parliamentary de-
mocracy ? Sir, you ask him to sit down or 
send him out. Sir, I request you to send 
him out.(Interruptions). Sir, In all fairness 
you ask him to sit down. 

MR. DEPUTY CHAIRMAN: Shri 
Verma has been permitted to speak. 

SHRI K. K. MADHAVAN: Sir on what 
are they speaking ? So many houses of the 
Harijans have been destroyed. Are they 
speaking about it ? Have they men-timed 
about Kanjhawla ? Have they mentioned 
about the rights of the Harijans and the 
minorities ? 

SHRI BHUPESH GUPTA (West 
Bengal): Sir, from our point of view, his 
point of order has some relevance. 

SHRI K. K. MADHAVAN: Sir what is 
your ruling on my point of order ? 

MR.DEPUTY CHAIRMAN: On your 
point of order, I have said that Shri 
Varma has been permitted to speak ? 

SHRI K.K. MADHAVAN: How can 
you have both together ? 
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SHRI K.K. MADHAVAN: Sir, you do 
not see the reality. That is the trouble. Do 
you also want to adopt double standards ? 

THE MINISTFR OF STEEL AND 
MINES (SHRI BIJU PATNAIK) : Let us 
hear his story. 

{Interruptions} 
SHRI   BHISHMA   NARAIN   SINGH 

(Bihar) :He is in two minds. 
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SHRIMATI AMBIKA SONI (Punjab): 
Sir, I want to draw your attention and the 
the attention of the Members of this House 
as opposed to the Government, to the fact 
that there is a general feeling in the country 
not knowing if there is a Central Cabinet or 
not. Sir, I want to draw your attention to 
the lonely figure, forlone and depressed, 
who happens to be the Prime Minister of 
the country today I feel that he is projecting 
an image or a person who is being 
constantly let down who is being forsaken 
and even his last stretch for maintaining 
himself in power on the crutches of Jana 
Sangh and RSS support has been 
threatened with the latest threat of re-
signation of Mr. Lai K. Advani. 

Sir; the question comes to one is mind* 
what is the situation of the Central Cabinet, 
because Minister in Government cease to 
be party leaders first and become the 
Ministers for the whole country irrespective 
of party affiliations. Shri Atal Bihari Vaj-
payee about nine or ten months ago at 
Ahmedabad in his general rhetoric and with 
his great capacity at oratory, spoke to the 
Lions and Rotarians and said that if within 
three months, the Janata Government did 
not deliver the goods, he would resign. This 
is over ten months ago. Then Mr. Barnala, 
who was at Dacca, rushed back with his 
resignation because there was some 
difference of opinion between the  Akali 
Dal and the   Janata Govern- 

ment. Then, Mr. George Fernaiides is th ere 
who has been threatening resignation. I do 
not know how long. It was said that he gave 
it immediately after the Chikmagalur defeat 
of the Janata Party, before the discussion of 
the report of the Privileges Committee in 
the Lok Sabha after the discussion and so 
on; I do not know when. This is the latest in 
the line. Besides- Mr. Biju Patndk leads the 
whole host of Ministers who want to resign. 
They only want to threaten, but they do not 
really want to lose their Chairs. I would like 
to ask: Is it a very private and personal 
business of these few people who have got 
together to form the Central Government ? 
Sir, I would say again, if the Central 
Government is weak, India is weak and we 
are all weak. Mr. Atal Bihari Vajpayee is 
rushing to China to negotiate our border 
dispute. Mr. Fer-nandes is rushing to Libya 
to discuss some other big projects or 
schemes. I would like to know: which 
Government worth its name, worth its salt, 
anywhere in the world will negotiate or give 
any concessions to any Minister of a 
Government which is considered to be 
unstable, weak, indecisive and not able to 
deliver the goods. Sirj whenever we try to 
raise this issue about the Central Ministry, 
people say this is a party matter. Sir, in the 
case of Mr. Barnala, there was a gap of one 
week between the time he resigned and the 
time he joined back his Ministry. No other 
Minister was allocated his portfolio during 
this time. It is a matter of great concern to 
us. In a country like India what happens to 
the Agriculture Ministry during this period. 
Today, Mr. Advani has had his conscience 
pricked at last. He had to give the last threat 
to the Prime Minister, who remains rigid 
and unchangeable on the theory, that he is 
right, he thinks right, he speak right, what is 
said and that he hears in the Rajya Sabha is 
all wrong. That is why Mr. Advani had 
given his resignation to "the Prime Minister. 
It has been stated that these are rumours and 
mere gossip. I would like to know from the  
Government 

( Time bell rings ) 
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[Shrimati Ambika Soni ] Is it not a fact 

that this was going to be a UNI Press 
release, about Mr. Advani's resignation- but 
that the UNI Press release was suppressed 
by the Government in this age of freedom 
of the Press ? I would like to raise these 
few relevant points. This should not be 
treated just a Special Mention by a 
Member, like the host of other Special 
Mentions. This should not be regarded as 
such and laughed off by the Government. 
Today is the last day of this Session. I 
wousd like to ask : Is the Government 
considered functioning ? If it is not 
considered functioning, there is something 
as the moral stature of a person. This is the 
same Government which dissolved the 
State Assemblies soon after they came to 
power at the Centre because the State 
Governments had no moral authority to 
rule in Punjab, Haryana or wherever they 
called for the elections. Today, I would like 
to know: what is the moral stand of the 
Prime Minister ? {Interruptions) If he 
wants to save his moral stature, he should 
tender his   resignation. 

REFERENCE       TO   
GOVERNMENT PUBLICATION   

ENTITLED   'BUILD-ING   BRIDGES   
OF    UNDERSTAND. INGS 

SHRI BHUPESH GUPTA (West 
Bengal): Sir, my Special Mention is very 
unexciting. In fact, this has been pending 
before the House for quite sometime. We 
did not have time. This really relates to 
Mr. Advani's Ministry. Unfortunatesy, he 
is not here. He is not seen here now a 
days. We do not know what is happening 
to him. Somebody should tell us what is 
happening to him. Is he in hospital ? Is he 
in an asylum ? We would like to know 
what has happened to him Now, Sir, Mr. 
Biju Patnaik is here. Don't think he gives 
his resignation. He steals the resignation, 
carries it away and then takes it back from 
the Prime Minister's files. 

SHRI ANANT PRASAD SHARMA 
(Bihar): He not only steals the resigna-
tion, I ut burns it also, 

SHRI BHUPESH GUPTA: Sir, Mr. 
Biju Patnaik should tell us whether he has 
already taken it back, Mr. Advani's re-
signation from the Prime Minister's file. 
He may not have burnt it in front of him. 
You can ask him to explain this. 

Now, Sir, here is a publication by a 
Department under his Ministry, the Direc-
torate of Advertising and Visual Publicity, 
Ministry of Information and Broadcasting, 
Government of India. The publication is 
called 'Building Bridges of Understand-
ing'. This, Sir, is a pure and simple US 
calumny against our foreign policy. To cut 
short, I do not know how such things 
could   be   published. 

"The previous government acted in a 
way that gave rise to the feeling that we 
leaned ^towards a particular bloc and 
surrendered our right to .judge issues on 
their merits. That was a deviation from 
the path of non-alignment. But the 
conduct of the foreign policy by the 
present government has now dispelled 
such misunderstandings and there is 
worldwide appreciation of India's 
'genuine' non-alignment policy." 

Now, Sir, who authorised this ? When did 
we decide that there was a deviation in 
the India's foreign policy, that it was not a 
policy of non-alignment, that it was 
leaning towards somebody and not 
towards others ? When was it decided ? 
How is all said in an official publication ? 

Then,  again  it  says: 

"India's non-alignment policy was 
also conducted in a manner that many 
countries accused India of practising a 
foreign policy which was unduly fa-
vourable   \.o   one  block of nation." 


